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Securities and ‘Exchange Board of India

Extension of timeline for submission of public comments on the consultation paper on Institutional

Mechanism for Asset Management Companies for deterrence of possible market abuse and
fraudulent transactions

1. SEBI had placed a consultation paper for Institutional Mechanism for Asset Management
Companies for deterrence of possible market abuse and fraudulent transactions on its website
on May 20, 2023 seeking comments by June 03, 2023.

2. It has been decided to extend the timeline for submission of comments to June 08, 2023.

Issued on: June 01, 2023
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https://www.sebi.gov.in/reports-and-statistics/reports/may-2023/consultation-paper-on-institutional-mechanism-for-asset-management-companies-for-deterrence-of-possible-market-abuse-and-fraudulent-transactions_71440.html
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